FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Tirupati Polyplast Imigation Systems Private Limiled operating in the manufacturing of Iirigation Products & Services

ot Gat No.272, Mumurabad , Jolgaon (MH)-425003)

(Under Regulation 36a(1)af the Insolvency ond Bankruptcy Board of India (Insolvency Resolution Frocess for

Corperate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Nome of the corporale debtor along with PaN/ CIN/
LLP No.

/s, Tirupati Polyplast Inigation Systems Privaie Limited
CIN; UOT403MH201 5PTC 262580
PAN:AAFCTSE73A

Address of the registered office [As per MCA Records)

4-22, MIDC Area, lolgaon-425003, Moharashira (Indial

URL of website

Website of the Corporate Debtor is not in operation

Details of place where majority of fixed assets are
located

Gat No 272, Mmamurabaed, Jolgoon, Maharashira-
425003

Immovable properly and plant and maochinery are
availoble at ihis location.

Installed copacity of main products/ services i

Information not available

Quanlity ond value of rmain praducts/ services sold in
last financial year

Rs. 317.92 lokhs (as per Audited Financial Statements as
on 31 March, 2024}

Number of employees/ workmen

10-12 employees

Further details including last available financial

Email request may be sent to :

8. | statements [with schedules) of twa years, lists of
creditors, relevant dotes for subsequent events of the

cirp tirupoly@grmail.com

Eligibility for resolution opplicants under section 25(2)(h) | Ernail request may be sentto ¢

i of the Code s available at; cirp tirupely@gmail.com
1o | Last date for receipt of expression of inferes) Wednesday. July 23, 2025
|11 Date of issue of provisional list of prospeclive resolulion | Saturday, August 2, 2025 ki
12| Last date for submission of objections ta provisional list Thursday, August 7, 2025
fissue ingl list i g i . i
13, Dcﬂe_ of issue of final list of prospective resolulion Morday, August 18, 2025
opolicants
Date of issue of information memorandum, evaluation
14| matrix and request for resolution plans lo prospective  [Saturday, August 23, 2025
resalution applicants
154 Las! date for submission of resolution plans Mornday, September 22, 2025
16 cirp.firupoly@gmail.com

| Process email id to submit EOI

The Udyam Registration Number of the Carporate Debtor
s mention below:
UDYAM-MH-14-0059899

17 Defaoils of the corporate debtor's registration status as

L '[ MEME A

Date: 8th July, 2025
Place: lalgaon

igation Systems Private Limited

e

Ihdrajit Mukherjees

Reg. No: IBBI/IPA-001 /IP-PO1533/2018-2019/12450

Registered Address of the Resolution Prefessional: Flat No. 1101, Building 2. KAlKesar Exotica CHSL,
Sectorl 0, Kharghar, Near Bharfi Medicaver Hospital

District Raigad-410210, Maharashtra, India.

For Tirupati Polypl
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AMID CHINA RARE-EARTH DOMINANCE

Modi: BRICS must secure supply

chains, prevent weapomsatlon

PRESS TRUST OF INDIA
RIODE JANEIRO,JULY7

BRICS NATIONS must work to-
gether to secure supply chains for
critical minerals and technology
and ensure no country uses these
resources for its own “selfish
gain” or as a “weapon” against
others, Prime Minister Narendra
Modi said at the annual summit
of the grouping.

In his address at a session on
multilateralism, financial mat-
ters and artificial intelligence on
Sunday, Modi also called for cre-

Prime Minister Narendra Modi (right) and China’s Premier Li
Qiang at the 17th annual BRICS summit on Sunday. AP

considered vital for high-end
technology products like electric
vehicles(EVs),drones,and battery
storage. China has been a domi-
nant player in the critical miner-
als supply chain globally.
Onartificial intelligence, Modi
said it can greatly improve every-
day life but on the other hand, it
also raised concerns about risks,
ethics, and bias. The PM an-
nounced that India will organise
the “Allmpact Summit” next year.
“We believe that resolving con-
cerns and encouraging innovation
should be given equal importance
in Al governance. We must work

ation of global standards for the

together for responsible AL”

use of Al to maintain trans-

parency and prevent misuse.
The PM’s comments come

amid concerns over Chinese re-

as well as its opaque policy ap-
proachin the sector.

“We need to work together to
make supply chains for critical

sure that no country uses these
resources for its own selfish gain
or as a weapon against others,”
Modi said.

“Global standards mustbe cre-
ated that can verify the authentic-
ity of digital content, so that we
canidentify the source of the con-

strictions on the export of these
vital resources, called rare earths,

minerals and technology secure
and reliable. It'simportant to en-

Critical minerals such as
lithium, nickel and graphite are

tent and maintain transparency
and prevent misuse,” he said.

FrIferd 3fafRs & AT vd e IR Haers,

AR Al B ST A=K, Blel (I1.)
elT 2~ Wep et favem URg e wied Sier, fie #is 324009
SIS - T / 2025-26/1295 Al - 26/06/2025
NOTICE INVITING BID
NIB No 06 YEAR 2025-26
Bids for NRM Works, estimated value INR 212.35 Lacs are invited from interested
bidders up to 6.00 PM, 17.07.2025. Other particulars of the bid may be visited on the
procurement portal (https://eproc.rajasthan.gov.in or
https://sppp.rajasthan.gov.in) of the state. UBN : WSC2526 WSOB00644
el 7w 31T e 9eA aREisT veed
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1. Eare/efl/25/5660
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MAHA!

Tenders are |nV|ted for printing & supply of pre-printed computer
stationery for LT Bill with Estimated Cost of Rs. 24.50 Crs.
against MSEDCL advertised Tender on website vide no.
MMD/T-LTM-08/0725 due for submission on dtd. 25/07/2025.
For details please visit website:
https://etender.mahadiscom.in/eatApp/

HO PR 158/25 Chief Engineer (MMD)

TENDER NOTICE

%HARASHTRA STATE WAREHOUSING CORPORATION

(A Public Government Undertaking)
583/B, Market Yard, Gultekdi, Pune - 411037
@A el : 020 - 24206830 | Web site : www.mswarehousing.com
Tender Notice No. MSWC/Comp/SAPHANA/04/2025
(Electronic Tendering System only)
Tenders are invited through electronic tendering system (E-tender) from bidders with the pre-
qualifying requirements for Selection of System Integrator (SI) for implementation, Design,

Development, Upgradation of SAP ECC 6.0 to RISE with SAP S/4HANA and AMS (Application
Management Services) for Four (04) years

Cost of
s . blank Tender Date of |LastDate [ pate of
N Particulars form éNon EMD issue of Submi- Opening
Refundable) ssion
1| Selection of System Integrator | 15,000/~ | 10 Lakhs | 08/07/2025 | 22/07/2025 | 24/07/2025
(SI) for implementation, Design,| (Incl. of GST) to upto 17.00 |at 11.30 hrs
Development, Upgradation of 22/07/2025|  hrs. atH.0.,
SAP ECC 6.0 to RISE with upto Pune
SAP S/4HANA and AMS 17.00 hrs.
(Application Management
Services) for Four (04) years

Bidding documents can be seen and downloaded from the website "http://mahatenders.gov.in"
(Select Organisation- Co-operation & Marketing Textiles, Mumbai). The tender documents is available
on "http://mahatenders.gov.in" and must be submitted in electronic format on this website only.

Righttorejectany or alltenders without assigning any reason is reserved.

Chairman & Managing Director

MANGALORE ELECTRICITY SUPPLY COMPANY LIMITED

(A Government of Karnataka undertaking)
Corporate Office, “MESCOM BHAVANA”, Bejai, Mangalore - 575 004

Ph: 0824-2885795  CIN: U40109 KA 2002 SGC 030425

No. E-217810/E- 217896/E- 220997 Date: 02.07.2025

TENDER NOTIFICATION (THROUGH KPP PORTAL ONLY)

MESCOM invites tender for Procurement of following materials as per
technical specification:
Material proposedfor | Quantity
TenderNo Procurement (Nos)
MESCOM/2025-26/IND0127 | 25kVA CRGO Core Star-1 1.400
(LOT-1) Transformer ’
MESCOM/2025-26/IND0127 | 25kVA CRGO Core Star-1
(LOT-2) Transformer 1,400
63kVA CRGO Core Star-1
MESCOM/2025-26/IND0125 | 1o cformer 750
MESCOM/2025-26/IND0126 | 100KVACRGO Core Star-1 | 554
Transformer
~ Clamp Meters with Infrared
MESCOM/2025-26/IND0129 Guided Measurement 147
MESCOM/2025-26/IND0130 Distribution Transformer 6
Test Bench
The interested eligible bidders may log on to
www.kppp.karnataka.gov.in on or after 08.07.2025. Further, the
previously notified tender for 2800 Nos of 25kVA CRGO Core Star-1
vide tender number MESCOM/2025-26/IND0124 stands cancelled.
DIPRIADMIKSMCAA43/ Sd/-, Superintending Engineer (Ele) (Procurement)

THE CHIKHLI URBAN CO-0P BANK LTD, CHIKHLI

Head Office,. Dr. Shamaprasad Mukherjee Marg,

At.Po.Taluka — Chikhali, District — Buldana

] (sale Notice of the Immovable Property1) ]

Under section 13(2) of Securitization & Reconstruction Act of Financial Assets and
Enforcement of Security Interest Act 2002 and Security Interest Enforcement Rules
2002

Shri.Pankaj Vilas Sarode R/o.Jamner Tg.Jamner Dist Jalgaon had availed Lonas Facility
Loan Aganst Mortagage of Property Rs 8,00,000/-,SECCC Loan Rs.40,00,000/ and APTL
Loan Rs.10,00,000/ from The Chikhli Urban Co-op Bank Ltd., Chikhli Branch Jamner to
the tune of Total Rs. 58,00,000/-. For the sake of repayment of the loan the security of
the immovable property of the following description has been mortgaged with the
bank that is belonging to the Borrower. In spite of sending notice by the Bank, the
borrower has not made repayment of the defaulted amount within the stipulated time.
Hence on 25.02.2025 the Authorized Officer of the Bank has obtained possession of the
immovable property bearing the following description which is mortgaged to the Bank
for the security of the above said loan facilities.

As per the authority derived from section 13(12) of Securitization & Reconstruction Act
of Financial Assets and Enforcement of Security Interest Act 2002 and section 8.6 of
Security Interest Enforcement Rules 2002 for the recovery of the defaulted loan
amount of WCTL-07 Rs.6,74,564/-, APTL-10 Rs.7,20,728/- and SECCC-4
Rs.54,65,043/- plus the interest thereon from 01.07.2025. The undersigned
Authorized Officer from the Bank is giving this public notice for the public auction of the
immovable property of following description as it is situatetd and as in the position.
The auction of the following described property will be conducted on Date 11.08.2025
at 12.30 P.M. the Head Office of the Bank Chikhli Tq Chikhli Dist Buldhana. Those who
are interested to purchase the said property from the auction they have to deposit 10%
earnest money Of the reserve price in the bank before auction.

The sale of the above property once get confirm the purchaser of the property has to
deposit 25% token amount to the bank within 24 Hours and balance 75 % amount has
to deposit to the bank within 15 days from the date of confirmation of the sale.
Additional time for the deposit of amount may be granted with the permission of the
Board of Directors of the Bank.If purchaser has failed to deposit the amount as per
conditions the amount which ever deposited by purchaser will be forfeited. After the
confirmation of sale and after the deposit of the complete sale amount authorized
officer of the bank will be entitled to give a sale certificate in favor of purchaser as per
annexure (5A) of the Act. Whatever expenditure will incurred for the sale certificate
will be borne by purchaser fully.

-: DESCRIPTION OF THE PROPERTY :-

Name Of Property Holder :- Mr. Vilas Pundlik Sarode (Guarantor) Having ownership of]|
the Property situated at Jamner Tq. Jamner Dist Jalgaon, Gut No.454/1, Plot No.14,
admeasuring 212.00 Sq. Meter along with construction thereon

Boundaries :-East :- Plot No. 15, West :- Plot No. 13, North:- Plot No.25-26 South:- Road
Reserved price of theimmovable property Rs. 52,21,600 /-

Earnest Money Deposit :-5,22,160 /-

The terms and conditions of the public auction can be seen at the Branch Office of the
Bank Jamner & Head office Chikhli Dist Buldhana. The Bank has reserved the right of
confirm, postpone or cancel the auction without giving any reason.

(Contact Numbers Mr.Yadunath Jape 9011065928, Mr.Vivek Deshpande 9075024955 )

Head Office, Chikhli
Date:- 07.07.2025

(V.N.Deshpande) Authorized Officer
The Chikhli Urban Co-Op. Bank LTD.Chikhli

*\ JODHPUR VIDYUT VITARAN NIGAM LIMITED

v ] (MATERIAL MANAGEMENT & CONTRACT WING) NEW POWER HOUSE,
INDUSTRIAL AREA, JODHPUR-342003 PHONE: (0291) 2742223, FAX: (0291) 2746539

E-PROCUREMENT TENDER NOTICE
E-Procurement Tender is invited for purchase of 33/11 KV 8.00 MVA Power
Transformers TN-2070 (UBN JVV2526GLOB00287) , 11 KV Polymer Type Pin Insulator
Under TN-2079 (UBN JVV2526GLOB00282), "B&S" Type Hardware for 11 KV, 45 KN
Disc Insulator under TN-2080 (UBN JVV2526GLOB00284), 11 KV 45 KN “T&C" Disc
Insulator Under TN-2081 (UBN JVV2526GLOB00285) and LT Shackle Insulator & LT
Pin Insulator TN-2083 (UBN JVV2526GLOB00283).

Details regarding Quantity, Tender cost, Earnest Money, Schedule date of tender

opening for aforesaid tenders are available on our website at
www.energy.rajasthan.gov.in/jdvvnl and also at http://sppp.rajasthan.gov.in.
Raj.Samwad/C/25/5652 SUPERINTENDING ENGINEER (MM&C)
faroreft efeeft frarercit b fére St uft orowe 1800 180 6045

‘A brilliant engineer, deep
understanding of dark web’ —
Kerala man held on drug charges

SHAJUPHILIP
THIRUVANANTHAPURAM,
JULY7

FOR MOST people, Mulayamkot-
til Edison appeared to live a per-
fectly ordinary life. A 35-year-old
mechanical engineer fromafam-
ily that was generationally
wealthy. In Muvattupuzha town
in Kerala’s Ernakulam, Edison
spent most of his time at home,
coming out only a few minutes
eachday to take his toddler son to
daycare about 500 metres away.
That perception changed on
June 29, when sleuths from the
Narcotic Control Bureau desce-
nded on his house to arrest him
for allegedly being a level-four
darknet vendor, with a wide dis-
tribution network in the country.
To the town and the neigh-
bourhood, this —afar cry fromthe
“silentand soft-spokenman” they
saw him as — came as a massive
shock. “There was nothing suspi-
cious in his behaviour. For us, he
has been an engineer who
worked in Germany and later in
Bengaluru before returning to his
hometown a few years ago,” a
neighbour told The Indian Express.
Atthetime of hisarrest, Edison
— under the code name ‘Keta-
melon’ — was allegedly caught in
possession of LSD blotters — blot-
ter paper infused with the hallu-
cinogenic lysergic acid diethy-
lamide, or LSD — ketamine and
cryptocurrency estimated to cost
1 crore. The arrestallegedly came

Edison
graduated
from
Viswajyothi
Engineering
College

after four months of police sur-
veillance, and exposed a signifi-
cant drug syndicate operating on
the darknet — a part of the inter-
net on encrypted networks that
isn't accessible through standard
search engines or web browsers.

A graduate of the Viswajyothi
Engineering College, Vazhakulam,
Edison’s was froma “well-settled”
family — while his father retired
from the state electricity board, his
brother is a doctor, those who
know the family told The Indian
Express.

The NCB sources said Edison’s
journey tobecoming a “level-four
darknet vendor” — a grading that
one official said depended upon
the potency of the drugs sold and
“the customer service” offered —
began two years ago. A “brilliant
engineer with deep understand-
ing of the darknet”, Edison had
first forayed into the murky world
of synthetic drugs 10 years ago in
search of some substance for his
personal use, sources said. Thatal-
legedly metamorphosed into traf-
ficking, getting him the nickname
‘Ketamelon’ — also used on the
dark web — due to his trafficking
of ketamine in the early years.

Two years ago, he ventured

Rajasthan State Beverages Corporation Limited
(A Government of Rajasthan Undertaking), 5th Floor, COERRA

(Centre of Excellence for Revenue Research & Analysis) Building, Plot no. 2, Near Aranya Bhawan,
Jhalana Institutional Area, Jaipur Tel: 0141-2744234 Fax: 0141-2744237, web- www.rajexcise.gov.in,
email - gmf.rsbcl@rajasthan.gov.in, CIN: U15511RJ20055GC020336

No. :- F. 2 (RSBCL/FoR/2025-26/10 Dated :-
NOTICE INVITING BIDS
NIB No. 10/2025

e-Bid for House Keeping, Facility Management and Comprehensive Maintenance
Services in COERRA Building of estimated value INR 120.00 Lacs are invited from
interested Bidders up to 05.00 pm dt 24-07-2025. Other particulars of the bid may be
visited on the procurement portal (https://eproc.rajasthan.gov
https://sppp.rajasthan.gov.in/) of the state and https://excise.rajasthan.gov.in.

UBN:BCL2526SLRC00011
Raj.Samwad/C/25/5650

Executive Director

ASSET RECOVERY BRANCH

Shop No 12 & 13, Diamond Mansion,

Dr Vieges Street, Kalbadevi Main Road,
Kalbadevi, Mumbai, Maharashtra 400002
Phone No. 7710001955

Mail : headarbmumbai@kvbmail.com

KVB) Karur Vysya Bank

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with provision to Rule 9 (1) of the Security Interest
(Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s)
and Guarantor (s) that the below described immovable property
mortgaged/charged to the Secured Creditor, The Karur Vysya Bank Ltd, the
symbolic possession of which has been taken by the Authorised Officer of The
Karur Vysya Bank Ltd., Secured Creditor, will be sold on “As is where is”, “As is
what is”, and “Whatever there is” on 30.07.2025, for recovery Rs 32,70,421/-
(Rupees Thirty Two Lakhs Seventy Thousand Four Hundred Twenty One
Only) as on 05.07.2025 with interest and expenses thereon from 06.07.2025 due
to the Karur Vysya Bank Ltd, Secured Creditor from 1. Mr Shoyeb Laykat Ali
Shaikh having address at Power Haus Mage, Indira Nagar Kothi, Station Road,
Ahmednagar, Maharashtra — 414 001 — Borrower, 2. Mr Liyakat Fakruddin
Shaikh having address at Shirur Kasar, Aadarsh Nagar Shirur, Shirur — 413 249 —
Borrower 3. Mr Labheshkumar Purshottam Patel having address at House No 49
B, Purusharth, Behind Market yard, Poonam Moti Nagar, Ahmednagar-,
Maharashtra— Guarantor.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that piece and parcel of NA Plot No 198 Part, out of Survey No. 242/1 having
total plot area 282.75 Sq.mtr out of this Plot, Plot area of 141.375 Sq.Mtr towards
Southern side along with construction of two storied building having built up area
124.86 Sq.Mtr situated at Nagardeole, Tal. Dist Ahmednagar standing in the name
of Shoyeb LaykatAli Shaikh.

Reserve Price EMD ( 10 % of Reserve Price) | BidA t 1 tal

KONKAN RAILWAY CORPORATION LIMITED

(A Government of India Undertaking)

TR A

NOTICE INVITING OPEN E-TENDER

On behalf of Konkan Railway Corporation Ltd, Regional Electrical Engineer,
Ratnagiri is inviting Open E Tender For the following work.

1. Name of work: Dismantling of existing pump from bore well and supply,
installation, testing and commissioning of solar pump systems at various stations
under Ratnagiri region of Konkan Railway. Tender No.: KR/RN/EL/T/6/2025
Dated: 08.07.2025. Estimated cost: I 13,46,276/-. Cost of tender form: Nil.
EMD: % 26,900/- (or as shown on IREPS portal). Last date and Time of
depositing of tender online: 29.07.2025 upto 15.00 hrs.

2. Name of work: Dismantling of existing panel and Design, fabrication, supply,
erection, testing and commissing of LT Power distribution panel at Chiplun
station under Ratnagiri region of Konkan Railway. Tender No.:
KR/RN/EL/T/7/2025 Dated: 08.07.2025. Estimated cost:  5,67,500/-. Cost
of tender form: Nil. EMD: % 11,400/- (or as shown on IREPS portal). Last date
and Time of depositing of tender online: 29.07.2025 upto 15.00 hrs.

For further details, contact office of Regional Railway Manager, Office, MIDC
area, Mirjole, Ratnagiri. (Website: https://www.ireps.gov.in).

into sourcing the LSD blotter from
the UK-based vendor, Gunga Din,
which would in turn reship these
from Dr Seuss or Tribe Seuss, reck-
oned as the largest source of these
blotter.

Sources said his associate and
classmate ArunThomas —alsoar-
rested — would help him. He
would allegedly collect parcels
reaching the foreign post office in
Kochi,and eventually hand it over
toEdison, whois then believed to
be selling them to their distribu-
tion networkinIndia — from cities
like Delhi, Bengaluru, Pune, and
Chennai toregions of Uttarakhand
and Himachal Pradesh.

“Itis very difficult todetect the
LSD blotter, which would be con-
cealed amongotheritems, during
x-ray checking. With specific in-
put only we can detect the drug,”
one customs official said.

Atthetime of hisarrest, he was
allegedly among the few dark
web drug vendors from India —
and the only level-four one in
India.

“In2023, the NCB had busted
the biggest darknet-based LSD
cartel- Zambada. It was operat-
ing from Delhi, and two kingpins
were arrested from Delhi and
Jaipur... a third top vendor we
identified stopped his business,
and that left a vacuum... Seeing
this as an opportunity, Edison
started his business. It was easy
for him to source LSD blotter
from the UK as he had been fa-
miliar with the sources,” the in-
vestigator said.

MHA to states,
prison heads:
Ensure better
facilities for
elderly inmates

EXPRESS NEWS SERVICE
NEW DELHI, JULY7

THE CENTRE has asked chief sec-
retaries of all states, Union
Territories (UTs), and heads of
prisons to give extra attention to
the dietary plans of elderly in-
mates,and ensure that adequate
healthcare facilities, including
mental health services, are pro-
vided to them.

In a letter dated July 1, Arun
Sobti, Director, Prison Reforms,
said prisons house several
vulnerable inmates, including
elderly individuals, who often
require special assistance and
support to manage their daily
activities in a custodial environ-
ment.

“Asyou are aware, the Centre
is committed towards creating
an ecosystem for protecting, car-
ing, and providing for the well-
being of its elderly citizens.
Keeping this general objective in
mind, the States and UTs are re-
quested to make suitable provi-
sions for special/accessible ac-
commodation in Prisons and
Correctional Institutions for the
elderly prisoners, keeping in
view their physical limitations,”
he said.

Sobti said it is expected that
states and UTs will take appro-
priate measures to implement
all the recommendations for the
welfare of elderly prisoners.

Rename New Delhi
railway station after

Vajpayee: BJP MP

EXPRESS NEWS SERVICE
NEW DELHI, JULY 7

BJP MP Praveen Khandelwal on
Sunday requested that the New
Delhi railway station be re-
named as Atal Bihari Vajpayee
railway station “in honour of one
of India’s most revered states-
men and former Prime
Minister”.

In a letter to Railways
Minister Ashwini Vaishnaw,
Khandelwal, the MP for
Chandni Chowk, wrote that the
New Delhi railway station’s
central location and promi-
nence “make it a suitable site to
be named after a national fig-
ure whose life and legacy con-

State Bank of India

Branch : Mondha, Tq. Dist. Beed.

Rs 27,00,000/- Rs 2,70,000/- Rs 50,000/-

For detailed terms and conditions of the sale, please refer to the link provided in our
Bank's/Secured Creditor's website i.e www.kvb.co.in/Property Under Auction also
at the web portal https://www.bankauctions.in of the service provider, M/s 4
Closure — Contact Person Mr. Nitesh D Pawar, Mobile No. 8142000725 and Mail id
: nitesh@bankauctions.in
Statutory 15 days' Notice under Rule 9 (1) of the SARFAESI Act, 2002

The borrower/s and guarantor/s are hereby notified to pay the dues as mentioned
above along with up to date interest and ancillary expenses before the date of e-
Auction, failing which the Schedule property will be auctioned/sold and balance
dues, if any, will be recovered with interest and cost.

Sd/-
Date :07.07.2025 Authorized Officer
Place : Mumbai The Karur Vysya Bank Ltd.,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Tirupati Polyplast Irrigation Systems Private Limited operating in the manufacturing

of Irrigation Products & Services at Gat No.272, Mumurabad , Jalgaon (MH)-425003)
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |[Name of the corporate debtor along
with PAN/ CIN/ LLP No.

M/s. Tirupati Polyplast Irrigation Systems
Private Limited

CIN: U01403MH2015PTC262580
PAN:AAFCT5673A

2. |Address of the registered office

J - 22, MIDC Area, Jalgaon-425003,
(As per MCA Records)

Maharashtra (India)

3. | URL of website Website of the Corporate Debtor is not in operation

4. | Details of place where majority of fixed
assets are located

Gat No 272, Mamurabad, Jalgaon,
Maharashtra-425003

Immovable property and plant and machinery
are available at this location.

5. | Installed capacity of main products/ services |Information not available

6. |Quantity and value of main products/

Rs. 317.92 lakhs (as per Audited Financial
services sold in the last financial year

Statements as on 317 March, 2024)

7. | Number of employees/ workmen 10-12 employees

8. | Further details including last available financial
statements (with schedulesg of two years, lists
of creditors, relevant dates for subsequent
events of the process are available at:

Email request may be sent to :
cirp.tirupoly@gmail.com

9. | Eligibility for resolution applicants under section | Email request may be sent to :

25(2)(h) of the Code is available at URL: cirp.tirupoly@gmail.com

10. | Last date for receipt of expression of interest| Wednesday, July 23, 2025

11.| Date of issue of provisional list of Saturday, August 2, 2025
prospective resolution applicants

12. | Last date for submission of objections to
provisional list

Thursday, August 7, 2025

13. | Date of issue of final list of prospective
resolution applicants

Monday, August 18, 2025

14. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

Saturday, August 23, 2025

15.| Last date for submission of resolution plans |Monday, September 22, 2025

cirp.tirupoly@gmail.com

16.|Process email id to submit EOl

The Udyam Registration Number of the
Corporate Debtor is mention below:
UDYAM-MH-14-0059899

17. | Details of the Corporate Debtor's
registration status as MSME

For Tirupati Polyplast Irrigation Systems Private Limited
Indrajit Mukherjee

Reg. No: IBBI/IPA-001/IP-P01533/2018-2019/12450
Registered Address of the Resolution Professional:

Flat No.1101, Building 2, KAl Kesar Exotica CHSL,
Sector 10, Kharghar, Near Bharti Medicover Hospital
District Raigad-410210, Maharashtra, India.

Date: 8th July, 2025
Place: Jalgaon

property will be subject to the charge of State Bank of India, Mondha, Tq. Dist. Beed.

Whereas, the undersigned being the Authorised Officer of State Bank of India, Mondha, Tq. Dist. Beed. under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002 and in exercise of powers conferred under Section
13 (12) read of rule 3 of Security Interest (Enforcement) Rules, 2002. The following borrower (s) / Guarantor (s) having failed to repay the
amount, notice is hereby given to the under noted Borrower(s) / Guarantor (s) and the Public in general that the undersigned has taken
Pc ion Dated 07/07/2025 of the property described herein below in exercise of powers conferred on him under above rule on following
dates below. The borrower (s) in particular (s) and the publicin generalis hereby cautioned not to deal with the property and any dealing with the

[Under Rule - 8(1

Place : Beed.

Name of the Borrower / Description of the Property Demand Notice & Symbolic
Guarantor Outstanding Amount | Possession Date

Borrower - Late Sr. No.. 181/A, BMC House No 1-1-3528 Taraf Pingle, Nearb: 05.05.2025 07/07/2025

Mr.Kisan Gopinath  {Asha Cineplex Dhanora Road Beed.BoundedAs Below : North  Rs 3,76,598.06 /-

Bahirwal, And I 10 Ft Wide Road.South -15 Ft Wide Road. West- House o 05.05.2025

Mrs.Suvarna Yuvraj ~ [Babasaheb Choure.East-House of Vitthal Bahirwal. +Int. + Other exp +

Bahirwal Other Charges

Publication Date : 08.07.2025 Authorized Officer

Published in Indian Express 08.07.2025

State Bank of India

tinue to inspire millions”.

The letter came a week after
Delhi Chief Minister Rekha
Gupta wrote to Vaishnaw re-
questing him to rename the Old
Delhi railway station as the
Maharaja Agrasen railway sta-
tion.

Khandelwal wrote that ma-
jor publicinstitutions and trans-
port hubs across the country are
named after national icons, cit-
ing the examples of the
Chhatrapati Shivaji Maharaj
Terminus in Mumbai and the
Krantivira Sangolli Rayanna rail-
way station in Bengaluru.
“Similarly, New Delhi — the heart
of the nation — deserves to hon-
our a leader of Vajpayee ji's
stature,” he wrote.

1984 riots; Former
Cong MP claims

innocence in 2 cases

New Delhi: Former Congress MP
Sajjan Kumar Monday told a
court in Delhi that he was inno-
cent and was falsely implicated
in two cases linked to the 1984
anti-Sikhriots in which two men
were killed and another person
was set ablaze.

“I was not present at the
spot... The investigating agency
did not conduct a fair
Investigation. The aim was to im-
plicate by introducing fresh and
unsubstantiated allegations,” his
counsel told a Delhi court. ENS

Ph.No.

Email : info@laturbank.co.in

The Latur Urban Co-op. Bank Ltd., Latur

Late Ramgopalji Rathi Business Centre, Shivajinagar, Latur - 413531
- (02382) 259503, Fax - 02382-255235,
Website : www.laturbank.co.in

Ref No.: LUCB/AO/16-LTL-14/2025-26/02

realize the Bank’s dues by sale of the said property/ies.

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES Date : 07/07/2025
LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS (ONLINE) ON/BEFORE 24" July, 2025 up to 5 PM

Sale of immovable property/ies mortgaged to The Latur Urban Co-Operative Bank Ltd, Latur under Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (No.54 of 2002) Whereas, the Authorized Officer of The Latur Urban Co-Operative
Bank Ltd, Latur has taken Physical possession of the following property/ies pursuant to the notice issued under Section 13(2) of the Security
Interest (Enforcement) Rules 2002 in the following loan account with right to sell the same on “AS IS WHERE IS BASIS” and “AS IS WHAT IS
BASIS” &“WHATEVER THERE IS” for realization of The Latur Urban Co-Operative Bank Ltd, Latur dues plus interest as detailed hereunder and
whereas consequent upon failure to repay the dues, the undersigned in exercise of power conferred under Section 13(4) of the said Act proposes to

The sale will be done by the undersigned through e-auction platform provided at the Web Portal (https://sarfaesi.auctiontiger.net)
DESCRIPTION OF IMMOVABLE PROPERTIES

Nare of Name of the Outstanding Amount Reserve Price (INf)| Date/Time
the Borrower Details of Property & Demand Notice Date . EMID of
Branch & Name of the Owner Possession Date Bid Increase | o A \ction
Account of the property Amount
1 | The Latur Urban| M/s.Shree Appeshwar All that piece and parcel of Non-Agricultural | Rs. 22,35,026/- | Reserve Price : 50
Co. Operative | Trader property bearing Sr.No.4/1B7 out of it Plot as on Rs.18,00,000/- |
Bank Ltd., Latur Ns)m;tOf the owner of the | No.3, Hissa No.37, Total Adm. 120.00| 30/06/2025 END - 202{-;;
Branch : Late Aj¥ﬁkya Ashok s'f't':'."'st'r"w'}.'c'ft's ath:i'ﬁltba”g’ Ah:\'nya".a?ari Demand Notice | Rs. 2,00,000/-
Ahilyanagar | phawan through legal | Wthin the fimits of Ahilyanagar Municipal| nate 08/02/2022 [~ gig increase | Jime -
Alc No. reprsentatives/heirs Corporation, Ahilyanagar, boundaries are : Physical P ) Amount - 11.00 am
LTL-14 A) Nilam Ajinkya East :6.00Mir.Road West : PlotNo.4 ysical rossession Rs.10.000/- |
Dhawan South : PlotNo.5 Date 05/12/2024 9 1.00 pm
B) Palak Ajinkya North : 9.00 Mtr. Road
Dhawan (Minor)

contact Authorized Officer, Mob. No. ++91-9552521946 ;
working hours from Monday to Saturday.

For detailed term and conditions of sale, please refer to the link https://sarfaesi.auctiontiger.net & www.laturbank.co.in
The interested bidders who require assistance in creating Login ID & Password, submitting Bid Documents, Training/ Demonstration on Online Inter-
se Bidding etc., may contact M/s. E-Procurement Technologies Limited, Regd. B-704-705/-, Wall Street -2, Opp. Orient Club, Nr Gujarat College,
Ahmedabad — 380006, Gujarat and Help Line No. +91-079-68136880 / 837 / 842, rikin@auctiontiger.net and for any property related query may
- E-mail Id: auction@laturbank.co.in Website: - www.laturbank.co.in during the

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

Date :07/07/2025
Place : Ahilyanagar

The borrower/ guarantors are hereby notified to pay the sum as mentioned above along with up to dated interest and ancillary expenses before the
date of e-Auction, failing which the property will be auctioned/ sold and balance dues, if any, will be recovered with interest and cost.

The Latur Urban Co-Op.Bank Ltd., Latur

sd/-
Authorised Officer
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Platinum-9 World Tower,
Wakad, Pune’s Tallest
Commercial, Iconic
Award Winning Project
& India’s 1st 3 Level
360° Revolving
Restaurant, Dream
Investment in Premium
Showrooms, Retail
Shops, Food Court,
Smart Corporate
Offices & Multipurpose
Spaces 15Ft. Height,
Your Legacy Starts
Here- Once in a Lifetime
Opportunity. Contact-
7205970999.

0090379661-1
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